FORM A
PUBLIC ANMNOUMCEMENT
(Under Regulation 6 of the Insolvency ond Bankruptcy Board of India (insolvency

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

METROPOLITAN INFRAHOUSING PRIVATE LIMITED.
RELEVANT PARTICULARS

1 |Name of Corporate Debtor (CD) METROPOLITAN INFRAHOUSING PRIVATE LIMITED

Date of incorporation of corporate debtor | 25/05/2006

3 |Authorty under which corporate debloris | Registrar of Companies - Mumbai
incorporatediregistered

Corporate |dentity No. of carporate debtor | U45201MHZ006PTC 162441

Address of the registered office and Regd Address: Floor 3rd, Plot No - 3/8,
principal office (if any) of corporate debtor |Hamilton House JN. Heredia Marg, Ballard
Estate, Mumba, 400038, Mumbai City, Mumbai,
Maharashira, India, 400038

6 |Insolvency commencement date in respect | 20/11/2025

of Corporate Debtor {The Order received by IRP on 24/11/2025)
7 |Estimated date of closure of insolvency 19/05/2026
resolution process {Being 180 days from 20/11/2025)

8 |Name and Registration Number of the  |Name: Mr. Balajee Sumant Chemole
insolvency professional acling as interim | Registration No.

resolution professional [EEIIPA-DD2NP-N01297/2024-2025/1 4464

8 |Address and e-mail of the Interim Regd Add: HN 20 B, Sector 3, Row House,
Resolution Professional, as registered with | National Games Housing Complex, Khelgaon,
the Board Hotwar, Ranchi, Jharkhand, 835217

Email id: ipbalajee2024@gmail.com

10 |Address and e-mail to be used for Clo Solvenza Advisory LLP

correspondence with the interim Add: Plot No. 45,51, Office No. 1, Gami Terra,
resolution professional Sector-6, Sanpada. Thane, Maharashira India
400705
Email: cirp.metropolitani@amail.com
11 |Last date for submission of claims 08/12/2025 (Being 14 days from 24/11/2025)

12 |Classes of creditors, if any, under clause (b} of[ NA
sub-section (BA} of section 21, ascerainad by
the interim resolution professianal

13 [Names of Insodvency Professionals identified | NA
o act as Authonsed Represaniative of credi-
tors in a class (Three names for each class)

14 |(a) Relevant Forms and hitps:llwww.ibbi.govin'home/downloads
{B) Details of authorized represantatives
are available at NA

Motice is hereby given that the Hon'ble Mational Company Law Tribunal, Mumbai
Bench has ordered the commencement of a Corporate Insolvency Resolution Process of
METROPOLITAN INFRAHOUSING PRIVATE LIMITED on 20/11/2025 (The Order received
by IRP on 24/11/2025).

The creditors of METROPOLITAN INFRAHOUSING PRIVATE LIMITED are hereby called upon
to submit their claims with proof on or before 08/12/2025 o the interim resolution professional at
the address mentioned against entry No. 10,

The financial creditors shall submit their claims with proof by electronic means only. Al other cred-
itors may submit the claims with proof in person, by post, or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

adi-

Mr. Balajee Sumant Chemote

Date: 28.11.2025 Registration No.: IBBIIPA-002/IP-N01297/2024-2025/14464
Place: Mumbai Interim Resolution Professional in the matter of

M/s. METROPOLITAN INFRAHOUSING PRIVATE LIMITED
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Bilcare
Researcht

Bilcare Limited
Address : 301, Kamal Kun|, 8 Shivaj Housing Socaty. Purt - 411016
Ph. No.: + 91 20 6600 7559 | BABBEIE30 Emall : faibicare com

Notice
In conlinuation i tha and earher public natice
published on 14" Nr.w:cnbu 2025, final notice s hereby gven 1o the
Public Fived Deposd holders of Bilcare LimArd who have not yet sent
ihelr Fixed Deposii Recaipts 1o e Gompany, Kindly sand fhe Fusd
Daposi Recaipts for peymant, duly dischargad by & the holders by
affing Ihe mwmu atamp and the signotursis) of Holders inchuding
Biong with.

1) Asell-atlostod copy of PAN card: and
2} Bank Atcount delats {cancelied chaque or copy of Frst paga of pass

Book)
Kindly note that If the Foeed Deposit Receipt is not recetved by
2T Fetruary 2025, the Company will commence te process for

tranafaring the unclaimed amourts 1o Investor Education & Protackan
Fund of thes Govemmant of India For Blicars Limitac
Place : Sagar R, Bahoti
Date : November 27, 2025 Company Secratary
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Carmodty Clesrg Uil (NGEL) fues
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A b, 2016 ("the

Rulge"], a5 B¥wndss, i misrm Cividend docked o he el year 24818, wech
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2036 The conespondng Shares on whih Dividends were unclamed e seven

In complancs wih the Rules, ndhidudl nosices are being sent to al the comceened

EPFF a5 o
the fulf detais of such sharsholders is made maslnbls on e Company's Webisile al|
W ATt hstres com
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case, you hold shars in physical fom: Duplicate share coricatels) wil be
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Email;
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QBNP PJ\RIBAS E

Investment Manager: Earnda BNP (';nr\( ;.5:
Corporate identity Number (21

Hegistered Office: Z01[A)
Wumbai, Mabarashira, ind

gement india Private Limitad (AMC)
ASIMHRHOPTLIA197 2

: A wing. T
WWebgite: wiww bar

[AME), the
urit e
the Link
d, or ary of their emaloyees

This present the AMC or the Fund We hereby
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e through it
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S —— f1l'rl claiming association with ¢
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Facebook- g dwse facebook omebardatanpgin Wsm|
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Far Baroda BNP Paribas Asset Mansgement India Private Limited
| ent Manager to Baradz BNP Paribas Mutual Fund)
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HETRDPOLITMl INFRAMOUSING PRIVATE LIMITED on 2004172025 {The Order receivad)
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The erwins ol WETROPOLITAM MFRAHOUSING PRIVATE LIMITED sew berniy cavied s
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54
Mr. Balzjee Sumant Chemote
[ Duta: 2811208 Rugisteaion Ne.: 1BEITPA-D02TP-MI1237/ 202820251 1454
Place: Mambal terim Resolution Professions in the matter off

n
M. METROPOLITAN INFRAHOUSING PRAATE UIIIIOI

o/ Daze
Awrharised Signatary Place:
MUTUAL FUND INVESTMENTS ARE SUBIECT TO MARKET RISKS,

READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.
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GANESH INFRAWORLD LIMITED
CiN: L4EER0WE2024PLORBRI6E
Pegd. Office : Godraj Ganesis, Unil No. 808, 8™ Floor, Streat No. 18,
Biock - EP & GF, Sector - V, Salt Lako, North 24 Parganas, Kolkata - 700081 GANES|
Telephona : (033) - 4604 1066, E-mall : cs@ganeshintra.com, —u-wunlﬂ
Wabafia | wiw, ganeshinfra_com
CORRIGENDUM TO THE NOTICE OF EXTRA ORDINARY GENERAL MEETING
OF THE MEMBERS OF GANESH INFRAWORLD LIMITE!
TO BE HELD ON WEDNESDAY, DECEMBER 10, 2025

Ricwc ICICI Prudential Asset Management Company Limited
R R Corporate Identity Number: L19399501 199301054135
Registered Office: 127 Floar, Narain Monzil, 23, Barakhomba Rood, New Delhi - 110001
Corporate Office: ICIC] Prudential Mutuol Fund Tower, Yokolo, Santocruz East,
Mumbai - 400 055; Tel: +91 22 6647 020012652 5000 Fox: +91 22 6566 6582/83,
Website: wwnwiciciruarme.com, Emesl jd: enguiny@icicipruame com
Centrol Service Office: 2™ Floor, Block B-2. Nirfon Knowledge Pork, Weﬁtcm Express
Hit cjhwn Gi regoon {E} [} Tel

Notice to the Investors/Unit holders of iCICI Prudential Bolanced Advontage Fund
and ICICI Prudentiol Equity & Debt Fund [the Schemes)

Naotice is hereby given that 1CICI Prud:rllul Trusl Limited, Trustee to ICICI Prudential
Mutual Fund has app d the ion under Income Distribution cum
mpllnl withdrowal option (IDCW option] of the Schemes. subject to ovollabdity of

W ciraw the attention of all the Members of Ganesh Infrsword Limited (the Company) 1o the Notice
Comgary

alle
P

TRANSCHEM LIMITED
G LBI2EN BTEPLCOYSIT)
Ange. Office: 111, Makar Charmbars 8, 111 Flace, Nariman Poiet Musbal, 880821
T, 022 4334 T000 Telotax | 022 4334 7002
Websitn

16 schmdeled o ba bz on Saturday, December
30 am, (I8} frough Viden Sorfermcngl VE W Oer Aurlin Vsl Masrm (“OAVMT)
o e Sutiressses in 581 0 i P Mok 0 s i S My of

dated 17, 2028 for ther Extra Ordlinary Genoral Meeting of the

on 10, 2025 at 4,00 p.m. threugh Videa Gonferoncing (VE |
Othar Audio-Visunl Means {OAVMT). The EGM Notice has already boen nlmnnm emailad {o all
the members of the on 18, 2025 in due with the of the
Companies Act. 2013 read with r-lmm rulos tharsuncor. Members are awan that me Company
in offaring ] mcility o il thy proposed to-

surplus on the record date ie. on December 2, 2025°

| ome of the of IDCW NAY os on
(% per unit) (Foce volue | Movember 26, 2025
of t 10/- each)™ (¥ Per unit)

ICICI Prudential Bolanced Advontoge fund

ot the EGM. However, loanu)le e Shareholders 1o axerciss ihelr voling rights mmugll remote o
voting facllity or at the EGM through YG/ OAVM an an informed basis, the Company deems it
appropriate 1o bring the latest factual position, as mentioned balow 10 the notice of the Memboms
of tha Campany through this comigandum to tha EGM Notice ("Comigendum®)

Subsequent 1o tha issuance of the EGM Notice, the Company lound oo | missing information
uncher lam no. 1 and lem No, 2 of the Explanatory Statement pussuant to Section 102 ol the
Comparies Act, 2013 related to Issusnce of Ecuity Shares and Converibilo Warrans convertib nto
Equity Shares on Proferential ARotmen Basis contained in the EGM Mabice, Accordingly, this

Carprarin Aaies {*WCA") Genael Circulan Ko 1,

vty i by the MICA ogand. M.ﬂﬂulﬁm&a\fjﬂdl’“$wm
e, BEIMOCF DACFT-Pol- 2POR 20 dutwd G 1 2004, tha Cormpary s ser e
Merken oI EGM,
it oy ey Doporo i v et S1a oo Ao PRTAT) b oy, Moo
o, xes
Thtioten of EGU

om0 v et o al v soction
wataty of Py :\\u Eachergn | & BSE Livwied (BSE") vz wwm.basindiacon The EGM
b . abia avakable o he whinite of Kasnal s Dvpcairy Limind (“HSOLY) i

Maiters sin et eburrmet a3k
NSTIL i appuired o rowide § platt R corrmeey T mshny Tusugh W

handa wet

in baing Esued to the members of the Company. This corigandum ahall form an
|Mmdmmmmlnmnmmmmummuimummw 17, 2025,
Tha modiications are ghven below:

1. T tirrusting in the table under the head “Otyects of the Profarentia/ fssus® on Page 6 and Page
12 of the EGM Nobice shall read as January 2028 to June 2026 instead of March 2026

2 The amount 1o be ublised for working capanl shall read as Rs 87,44,02,400 in the table on page
6 and Re.17,57,75,200 on page 12 ol the Notica. The revised lable shall read as under.

On page &

“Tha Company shall utilize the net procesds from the Preferential lssee (Lo, total procecds after

adjustment of expenses related (o the Praferontial lssue, i amy) [Net Proceeds?) towards:

supervios e ania procass of hoiding e meeing Brough VT, awealng. and proosesng of data Total Estimated Tentathe Timeline for
g vt nbng. o Furber, v 6l No. of lssue
el SSsdpin (Amaunt In INR)* Procoads
e e o
1 ThaCmpany pe mw;l:-u:ndn«mnvw'nmmammouw\.;lr.ﬁn 1 Towards Working Capital B7 44,02 400 danuary 2026 to
e et 3l tho ECIL June 2026
] o xne Soturlay. Docario e s

*Contingent upon full subscription of offer within the stipulatod lme. Ameunt o bo utiised in kil or
in proportion 1o the receipt of the issua

mwu

4 i kg s i wpany shall utiize the net proceeds from the Prederential lssue (i.e. lmnlptmem aher
s Conpary 4 g Fom - -uju-tvm of expanses rolated 1o the Proferantial lssue, i any) "Net Proceeds”) towa
on s watsin of o5 Cony by B g "
spporing decumermy 1 e Compny s ATA Total Estimated Tontative Timeline for

5 Mem g R 1 T 51 No. Particulars Amount 1o be Utilized Utilization of lssue
ackirers wiry the srevart Dieguossony Patcparts (Amount in INF)* Procosds

. The esictions & janing e £5M and e manse’ Tsion n tha e -~ it
g on gk Paigh 1y i s dhrg i G g v n i Towards Working Capilal 17,57,75,200 January 2028 10
oftmEGH Reguirsmants Juna 2026

L d 'y ~,

i of affer within the stipulated time. Amount to be utiised in full or

rrerin,

& e
i e e oot e EGME imucions for siensing e EGU hough Vi
CIRV o 9 v b o o e EGM
B Mermbers who b ol e voli Brovgh 1amash & 40ing 39 paiceais 1 e EGMDA wad
et b e o

mnmbmbmemo(mm
3. Poirt 8 on Page No: 14 of the EGM nolice ahall read s Rs.17.57 crores instead of As.13 oroms.
On and from the date hereol, the EGM Notice dated November 17, 2025 shall atways be read in

e
W umammmmwu

By Drder of fw Boand of Girecters
For Tranuchem Limiteed

S

Moaraa Wanmdii

Company Secretary

Flace: Mumimi
Date: Nowvembar 21, 2018

@ 9 o

with this Ce which is also being uploaded on the website of the Company
at www.ganeshinfra.com, on the websile of MUFG Intima India Private Limited at
waw.in mpms. mufg.com and on the website of the Siock Exchanges where the shares of tha
Compary ane ksted {www.nsaindea.com). All othar contents of the EGM Notice, save and except as
amended | clarified by this shall ramain

By Oritr ol e Boond o hechors
For Ganesh Infraworld Limited

Novembaer 27, 2025
Kolhata

Date
Place

‘Company Secretary

@ 99 e
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Monithly IDCW.
[ Direet Plon — Monthly IDCW
| ICICI Prudentiol Equity & Debt Fund
| .Mumnly DCW I n..ls [
0. 16

45, 31

Direct Plan - Muﬂthl',I 1DCwW T2 95

& The distribution will be subject to the availobility of distributable surplus and may
be lower depending upon the extent of distributable surplus avallohle on the recard
dote under the IDCW option of the Schemes.

Subject to deduction of applicable statutory levy, if any
aor the Immediately following Business Doy, if that day s o Mon - Business Day,
The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose names appeor in the register of unit holders/Statement of beneficial
owners by the D ies. o5 opplicoble under the IDCW option of the
Schemies, ot the clese of business hours on the record date.
It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).
Far ICICI Prudentiol Asset Manogement Company Limited
Place; Mumbal Sd-
Dote : November 27, 2025 Authorised Signaotory
N 07241172028
To know more, coll 1800 222 999/1800 200 6666 or visit wwwicicipruame.com

Investors ane roquested fo penodically review and update thair YT datoils olong with
their mobile number and armail id,

To incranse owareness about Mutual Funds. we regulorly conduct Investor Awarenass
Programs across the countny. To lknow mone obaut it, please visit ittpstwwwicicipruemd. com
orvisit AMFTS website hitps: feowwamfindio.oom

read all scheme rel

e 1 B ] -
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Bilcare AARTI INDUSTRIES LIMITED
3 m
et O Piot s VL] GG Estmbe, Phase 1, Vo G 86118
Research Bt e M
Bilcare Limited Exmall ) pwesioreaborsdaaryindestie mn
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Notice
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For Bilcara Limited
Place : Pune Sagar B Bahes
Date ; November 27, 2025 Company Sacretary
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Hatice on Fake Facehook account pertalning va Baroda GNP Paribas Mutual Fund

It has come ta the notice of Barods BNP Paribas Asset Management India Private Limited {AME)
Irestmant Manager for the scnemes af Baroda BNP Parihas Mutial Fund {Fund), that a faks account was
treatsd on Facebonk impersonating the Fund n the link
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UUNT § UNBUINGNized BN BEPEATS £0 e CTRRted Lo MisreprEsent the AMC o the Fund. W heraty
tthe Fund, AMC ar any of it ave not created, endorsed, or autharized the said it
nt disseminated through it

s | Mieksages
Furd or AW

e caution the pubile and investons it to rely on
froem any hanles falsely claiming association with
The AM, Funid or their emplnyees shall not be respansible or Uable for any oss or damage incurred by any
persun atting on sech unautherised communicatian

The off

sl el advice smanating

al hanitles af the Fure are a2 fallawe
1 cebookcom/ baredabnuparibasmf
1% s xcenarEsinppn]

1 agrani- (1L e nsagram. combaradabnppsrinasrd
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Thieads- HEps A Ieacs Lo i

Ivestars ane requested ta visit our afficial webdite at ww barodabapoaritasnidin or our verified social meca
handtos listed above

For Baroda BNP Paribas Asset Management India Private Limited

{Irvestment Manager to Barnda BNP Paribas Mutual Fund)

Sdf Date : Novemnber 26, 2025
Autharied Sigratary Place: Mambal

MUTUAL FUND INVESTMENTS ARE SUBIECT TO MARKET RISKS,
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PRLOENTIALT S Limited
AL PR 1993PLOCG4136

Registered Office: 12 Floor, Noroin Manzil, 23, Borokhamba Road, New Delhi - 110 001,
Office: ICICI Prudential Mutual Fund Tower, Vakola, Sontocruz Eost,
Murnbal - 400 055 Tel: +81 22 6647 0200/2652 5000 Fox: +91 22 6666 B582/83,
Website: i com, Emall id: eng AHprEnme com
Centrol Service Office: 2** Fioor, Block B-2, Nirlen Knor Park, Westam Express
Highway, Goregoon (E], Mumbai - 400 063. Tel: 022 2685 2000 Fox: 022 26868313

Motice to the Investors/Unit holders of ICICI Prudential Balanced Advantoge Fund
and ICICI Prudentiol Equity & Debt Fund (the Schemes)

Motice i heroby gven that ICICH Prmﬂ!nhul Trust Limited, Trestee to ICICI Prudential
Mutual Fund has opp: the undet Income Distribution cum
mpmnl withdrawal option (IDCW opbon} af the: Schemes, subject to avodobility of

TRANSCHEM LIMITED
O LG 20MHI I EPLEERNT)
gl Offica: 111, Maker Chambars IV 137 Ficor, Hasiman Powt, Mmbal, 69021
Tok: $20 134 7000 Twislax | H22 £134 T002
el

3 Trbuna, Mumbal
o by oankisiomi e il g READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.
AP oa M2, i
e s f HETADPOLTAN NFAAIOLNG PRNATE LMTED s eyl s GANESH INFRAWORLD LIMITED
Wi goc on o professiaral ol CIN: L4SB20WB2024PLC2EA00G
it crosm manioned agaiest ariey Mo, 50, ggum Godie| Genesis, Unit No. 008, 9" Floor, Strest No. 18,
k. B0 céhar o EPIEFB&ICN’ W, Sall Lake, Morth 24 Kolkata - 700091
s may sutemt tha claima it el n parson, By fost, ar By eledtronc gans Telepnons - (033) - 4604 1066, E-mail - ca@ganashinira.com, s
ol or it S ‘Wibsite : www.ganeshinira com
R, Mt Rk At Chuiita CORRIGENDUM TO THE NOTICE OF EXTRA ORDINARY GENERAL MEETING
i OF THE MEMBERS OF GANESH INFRAWORLD LIMITED
[t e NETR o B u',"mn“p;“&ml TO BE HELD ON WEDNESDAY, DECEMBER 10, 2025
W!dmwll‘nillnﬂim of all the ummawwwmummmmm»wum
7, 2025 for [EGM)
,-." uheduledonW‘ldmdar.DmﬂMlﬁ ms.suooam Ihmwmcunhrmvmh
‘-ﬁ Other Audio-Visual Maans ("OAVMY, The Eﬁval\l;%e has already been dmpmm emailed |u il
1 in due

the mambers of the Company on g with the

Companies Act, 2013 read with relevant rules tharnsunden Mmmmnmmt.arpw
I5 affering ramota &-voting facility o its sharshokders on all the esolutions proposad 1o be rensacted
8l tha EGM. However, 1D gnable tha Sharanoloers 1o sxeross their voting nights hrough remate &
waoting faciity or st the EGM through V! DAVM on an informed basis, the Company deems it

LEXTRA-OACAHARY GERERAL MEETING FOR THE FIRANCIAL
YEAR 22526 AMD RENGTE E-YOTING IFORMATION
MEITICE ¢ ey w1 e et Oty oMot BT Tranctven s
"1 Cermpany”) oy o Bl g 13534 b scfuekfud 1 b ] 1 Sarray, D s
m, V¥R Auche Vsl M QAT
ardy, ko raraact the busimossen o st ut n fw obow of e EGM. Purssant ko the Minatry of
Corporan Misrs [WCA") Daversl Civala Y (142055 dotnd Sagtorebor 77, 205 vani

“BEEN| Chnibr

0. SERMOCAICED-Palk- TR --m-u:\ml Cricer 3, 0, the Corgany v sart e

1o bring the latest factuni position, a3 mentionad below 10 he notice of the Mambers
ol tha Company iwvough this comgendur to i EGM Notice (*Corrigendum’)

Subseguent 1o the issuance of the EGM Notice, the Company found emors | missing information
unded ltem no. 1 and ltem No. 2 of the Explanatory ‘Hll'mlm pursuant 1o Section 102 ulﬂ‘w
Companies Act, 3013 ralated 1o lesuance of Equity Sh o C Warants

Equity Shares on Preferential Alictment Basis contmned in the EGM Notice. Accordingly, M
wrrlﬂuﬂaum is baing issued o the membars of the Company. This cormgendum shall form an
inlmgrad part of and should be mad in conjunction with the Notice of EGM dated Novernbar 17, 2025
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The ana gven balow:

1. The timeding in the lable under the head "Obiects of the Preferential lsue® on Page 8 and Page
12 of the EGM Notice shall read as Janusry 2026 to June 2026 instead of March 2028

2. The amount 10 be utlised for working capital shall read as Ris B7,44,02,400 in th 1abie on pago
6 and As,17.57,75.200 on page 12 of the Notice. The revised table shall read as under;

On page &

"Tha Company shall utiize the net proceeds from the Praferential issue (i.e. 1otal proceods after

Proceeds’

adjustmant of sxpenses rélated 10 the Preferential lssue, il ary) (Net ) towards:
Total Estimated Tentative Timeline for
Sl No. Particulars Amount to be Utilized Utilization of tssus
(Amount

1| Towsios Working Capita
Reguirements

*Condingont upon Wummmwwmmwmmuw
i proportion fo the receipt of the issue,

On Page 12

ThecampnmmllmsmanupmmmhmmhmmMamn- mnmmm

privvelad it bk cirremnng i EGA itions o atending e £614 frrgh YC |
')'\ '\un:own‘nﬂm.:uﬂmE&l
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Ko Mavagen o gestngginvi.com.
u sinuctions
o g e EOM, ing
1 Order of the foand of Dinsctors
Far T Mmumﬂ
Pace: Numbai Weerajs Ktmlu-
Dute. Hoverser 11, 2025 Company Secraluey

Pl . , * avaittm of expenses related (o the Freferentisl lssoe, I amy) (Net
prww Aran Rt el Ay " e e
..“m..”.M1.4,g,-.,.,.,.ra-g Totsl Estimal Tentative Timeline for
E Jupcals brar ¢-mal 51, No. Particulars Amount to be Utilized Utilization of lssue
‘adess wilh e e De‘wmv“n.wu (Amount in INR)* Procesds
i The recion i e Ei s of [amcgmton i B I - ————+
ool el iy e et 1 Towards Working Capital 17.57,75.200 January 2026 1o
ofthe EGUL Requiremants June 2026
it ot i upon il subscrption of offer wihin the sipulsed time. Amount i be uilised i il or

in proportion to the recaipt of the issue

3. Point 8 on Page Na: 14 of the EGM notice shall read as Rs 17 57 crores irstead of Rs 13 cromes.
On and from the date horoof, the EGM Notice dated Novembar 17, 2025 shalf abways beo read in
conjunction with this Corrigendurn which & aiso being uploaded on the website of the Comparny
al www.ganeshinfra.com, on the website of MUFG Intime India Private Limited at
www.in mpms. mulg.com and on the website of the Stock Exchanges where tha sharnes of the
Cemmpany ane Ested (wwwnseindia.com). All othar conents of the EGM Notce, save and except as

unchanged

amanded | clarified by this , shall remain
By Order of the Board of Directors
For Ganash Infraworid Limited
Date : November 27, 2025 Sdi
Place : Kolkats

epaper.financialexpress.com

surpl.ls on the record date ie. on December 2, 2025

HAV os on
Meovember 26, 2025
(¥ Per unit)

M!DCW
{% per unit} (Face val
of ¥ 10/- each)™
ICIC1 Prudentiol Balanced Advantoge fund
hanthly IDCW 2295

2749

aon? [
Dlmct Plan - Mon!hly IDCW’ 007 |
ICIC1 Prudential Equity & Debt Fund o
Munlhly oW

0.16
Diirect Plan - Monthly IDL'W

016 |

45,31
7296
S The distribution will be subject to the ovaslobility of distributable surples and may

be lewer depending upon the extent of distributable surplus ovailoble on the record

date under the IDCW option of the Schemes.

Subject to deduction of opplcable statutory levy, if any.

or the immediotely following Business Day, if that day is o Non - Business Doy,
The distribution with respect to IDCW will be dane to oll the unit holdersbeneficiol
owners whose names appear in the register of unit holders/Statement of beneficial
WM by the D . 0% undder the IDCW option of thi
Schomes, ot the close of business hours on the recard date.
It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would foll to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Manogemant Company Limited

Place: Mumbai
Dote : November 27, 2025
Mo DI 1S
o know mare, coll 1800 222 999/1800 200 6666 or visit wwwcicipruame.com
Imvestons one requested to periodicolly review and update their KYC dotels chong with
‘their mobile nurmber and email d.

Toincrease owareness about Mutual Funds, we reguiorly conduct Invesl.o- Muness
Progroms across the country, To know bout &, please v!sll £om
or visit AMFI's website
Mutual Fund investments are subiect to mc'rkm. risks,
read all sch y

Authorised Signotory

o0 @ Vo
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Bilcare
Research
Bilcare Limited
Address : 307, Kamal Kury, B Shivaji Housing Society, Pung - 411018
Ph. No.: 4 91 20 6600 7659 / B4B4EB3630 Email : id@bilcare com

Notice
In %o tha vanous and earker publc nolice
publishod on 14" Novembar 2025, final notice is hereby given (o the
Public Fioed Daposit holders of Bicare Limited who have not yot sant
e Fiseed Ikpuan Recepls 1o Ihe Compary. Kindly sed lhe Fasd
Recaipts far payment, duly dischasged by all the holders by
along the fevenue stamg and the signatunss) of Halders muursng

1) A sall-attnstod copy of PAN card, and
2] Bank Account dotails (cancelled cheque or copy of first page of pass.
Bock]

Kindly rote hat I the Fided Depesit Roceipl & nol macelved ty
28" February 2026, the Company wil commonca ithe process for
trasafeming the urctaimed amounts to kvestor Education & Protecsion
Fumdof the Governmant of india.

For Bicare Limitod
Place : Gagar R, Bahet|
Data : ﬂwmh-r 27, 2025 Company Secralary

PUBLIC NOTICE

Mghce 1 aretny given Pl P iflowiiyg mersier of e Prboral Comvdty e
Dertvaives Excriange |37 (NCDEK) / Nasional Commadity Cheswng Lid. (WOCL | Pave

GLOBAL TENDER NOTICE
Tender No: usl.rsn-auwucmtuum;su

WINW FINANCIALEXPRESS . COM

FINANCIAL EXPRESS

AARTI INDUSTRIES LIMITED
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Compiete Tender documant s awalsbie in webite www.amdccoie & Mip://
‘eprocure gowin and Rt fwwe mateecommense comjnsror). Asy comigentn to
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In comglance with e Rues. Indvidusl mucs e being senl ko & (he concemed

the b tender wil ba spladed ordy oo our wrtnvhe & MSTE P
> - shondl wiit KD Limitedt welbaite & ML Portad f
Histoe ki oot 0 Corvigrentuth, @ iy, For Purther det b fogee b Teades
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TATA
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CORRIGENDUM TO NOTICE INVITING TENDER (NIT)

e ful cetais of uch sharshuiders is mede avaibie on e Coganys Webslle al

www artiindasrias com

Inthiscormection, piease note the howng:

1} b case, you hold shares in physical form: Dupfcate sfane certifcate|s) wil ke
=5 and transamed 10 IEFF. The orgingl share cenifate(s) rogstenad i your

2 1n case, you hald shares In leciranic form: our denl accout wil be debited fr |
+ha shares laba for transfer to the IEFF.

in te pven vald chim & i receivud an of b March 31, 2026, tha Company wil |

Ppncsed 1 tasl Equiy hares in tawr of IEPF

aubonty witout any fuher nicn. Prease note fal no dam stal lie agans fu

Company in repect af unclsimad dwdsedt amounl and sherss ransfamed o IEPF

pursuant 1 the sad ks

Dited: 27 112025
| win & e amdza/

Application for UG (PG and Ph. 0, Admission
W R T, S S
o e o Ty
e 9
v T
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i 1S O m,\nn 7% 5 1 AT
i 20051 C fiten
fa" gy fmafi -2 m TELCAL, BE. i
wd'rw'raalﬁo:s T[mmmna:aum:»sﬂnsmwrwrnm
wafive WSt A g iy dafiv v s @
Applicabons are llull.sn Irom efigitie and valid ICAR rank card "Nﬂﬂar
| canditiates desious of takng admission on vacant seats under
UGG anit Phi courses ur
Rani. Lakshmi ﬁan Contral Agricustural Unevarsty (Admission Acadamic
Sossion 2025.26). Kindly soe the urmorsity's wobsits www.ribcau,acin
for more information.

Registration will start from 28.11.2025, 10.00 AM. fo 30.11.2025 till 05,00
PM, no NTS / University Fellowship wil be awarded lo the admitied
ahudanls. aerufing / Registrar
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Z e tarvds mnn-- o CCRENPO1E. #011, 247 Plark, L85 Mg, Mihrok (Wast), Mumba—400 (163, Tal: (2244185000 Email; TRANSFER REQUESTS OF PHYSICAL SHARES)
W] v | e [T | waen | Smnng | i ¥, Tesing and Com of mens mut o o in Tutherancs o 0 grevious Newsaper Natcen potsished on 25" Jus, 2005 and
e oy ey 2u12BA0VA, mumu ‘YNz 11, Synthetic Estar Oil (SEO) filod For Aarti Industries Limited | | 200 Seplorrbee, 2035, wa would Bha bo rustate Fiat SEBI v iis Ciroder SEBIHOI
ey an"‘S b w«“:f: ﬂMuul:!nw e Mss':; MRRSTIMIRE0-POiPCUZAIS/HT dited 2 huty, 2075 b decided 1 coen o special
o n o 5 i ST fod changus are oull in upd o viting a - cgecpronn 1A
..:" 1:. ..'.1’.:.:::.-:;:..::.:..' e - l'andsr (NIT), available in the Tenders section on website Company Secretary | | a0 atmnded dus o ue\ogmvln"
I com Interested bidoers b submil Tencer | |Mumsal (November 27, 2024 K51 M. Mo 15525 | o ctharwise 30 covid ok bo 10-4sdged ugf 317 March. 2021, The soecal window 8

atApower,
Foa and Authonzation Lotior up 1o 1500 hrs of 057 Decombor 2025 for
ntiove lender.
Az, all huture comigandum’s (f any), to the above terder will bo nformed

10 Tendesr nection on wibsile
8. Barvda I
BNP PARIBAS

MUTUAL FUND
Inwestmartt Managar: Barodda ANF Parinas Asset Mansgement india Private Umited [4MC)
rporate dentity Numbes (CIN); LIG5591 ME200IRPTL 4257
2rd Floor A wing Crescenzo, C-38 £33, G Block. Bandra-Kurla Complex,
‘Websalte: wess baradabroparibasmyin - Toll Free: 1800 267 D189

Rugistered Office: 20

Maumiha, Maha

wate Limited (AMC) the
& fake account was
glven link
the AME. Fund, orany af thelr ey

eated Lo misrepresent the AMC ar the Fu
ot created, entorsed. or avihorized ¢
iszemnat rr—'n’J['I‘. it

We herely
said account

trment advic

nformaan, messages, emanating

2
a1
4. YouTube-
5 Linkedin.
.

8. Threac

st aur official wetsits atwiww Barmdabapparibasmiin or our verfied social media
handles lsted above

Far Baroda BNP Parfbas Asset Management India Private lei[!ﬂ

[Frvestment Managsr to Barcda BNP Paritas Muty

S
Autharlsed Signatory
MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,

READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.

Date : Movember 35 2025
Place: Mumibai

by IRE o 24112026,

The rredit: UMITED

50 saberi] thlr chimes with prod on o balers DLA22825 & fe NMI\’MMI"\M‘“IH\‘MI
- ek wedoned agared ey b, %

The thei dams Ak cher red.
s Py SR P LTS W o post
Sumission oftih o mileating preats of lm K8a1 atraet anati. sl

Wi, Bavwgrs Siemin| Chimecte
Date: 3611.2025 Registration Ko, |BSIPA-H02IP-NII 2720202025 12464
Place: Mambal Resalstion Professional in the matter of

n
ik METAOPDLITAN MFRAHOUSING FRIVATE I.Ilg

GANESH INFRAWORLD LIMITED
CiN: L4SE20WHIN24PLC26A366
Offios : Godrej Genesés, Unit No. 806, 8" Floor, Stroet No, 16,
Block - EP & (P, Sector - V, Salt Lake, Nodth 24 Parganas, Kolkats - 700081
Tirlogshone © (03] - 4604 1068, E-mall | csfiganashinirn com m
Wetiile | www ganeshintra com
CORRIGENDUM TO THE NOTICE OF EXTRA ORDINARY GENERAL MEETING
OF THE MEMBERS OF GANESH INFRAWORLD LIMITED
TO BE HELD ON JAY, DECEMBER 10, 2025

‘opanec for 8 pariod of six mons fom T Juby. H03 1o 67 January, 2026,

9 7 cond filsiz documenta
for warsler ol physicsl shams nluding thoss regUssts that ane pending wilh th

company/

e atnt = bt by SEBL
Ebgbie physcal Sharerullers may submit ther iafsler reguests alosgeith requads
dacuments withn ha sipuialed paiod 12 e Company's Aegeirar and Shans Transler
Agern, Wi WS Seave Transter Agant Limited (RTA’), 178-180, DSIDC Shad, 3 ‘FID')Y

MPORTAN

. . Dkl Inchssival Area, Phasc:, Naw Dilhs 110020, email 1o sdmin@mesieiskans:
Whis! care is taHan Prior 101 | | o s Campany Secvary s et Mo. 2., Secmr 125, Nt 201304, Dit. Gmm'n
it Ut Pradesh. emall o compsiance oea@indighon tom for

acceplance of adverising | | SR e

o0py, itis not possiierto verify For lndi Giycols Limited

its contents. The Indian | | swee : e, us: Y

Express (P) Limited cannot | [0 - 27112028 Huad fLogad & Company Socratary

be heidresponsilefor such

contents, norfor any loss or aw

damage incunedas aresutcl “::“ 8

fransactions with companies, Tha Tata Pawer Company Limited

assodiations o individuals ki epbierres —— -

arvertising nifs newspapers S e i e ——

arPublications. We thersfore NOTICE FOR INVITING BIDS

recommend that readers WW'T o copwiiitans

make necessar inquiies | | S e e e s 23 P e

! : Sk h T i fige e L Th

Mu’asemngs-“,m xg'll;‘ﬂ::hww Inmmmﬂ coal fer s 750 ‘con! basad Tharmal

or entering into any f:r-iu'au e ohi ikl

ayeements vith arverisers | | Gaterific Vaius ot 5000 x.—..uuw n:-nm. 330 Sulpper mummm

U‘Othell'“ﬂse achqganan 15 Juno 29326, The Iecasing bisdors are wnmlm‘:: Vil ha wabsié

advertisement in  any | | bl Boers wiieg i3 panicpate may subm st axprssion f neresi
Pt by 17:00 Hrs. (I5T) 2° December 2025, Futurs comigendum's (I any),

manner whalsoever. W the above tnders wil be fuashed on Tender seclion on o
il B ifa G Lapowar comlen der/tendars-listing ooy

ICICI Prudential Asset Monag t Company Limited
Corporate Identity Number: U9999901 19931 CO54135

isruAL v

Registered Office: 1™ Floor, Norain Manzil 23, Borakhambo Rood, Mew Defhi - 110 001
Office: 10101 Prudentiol Mutual Fund Tower, Vakola, Santocruz Eost
Mumbaoi - 400 055; Tel: +81 22 6647 0200/2652 S000 Fox: +91 22 6666 6582/83
Wehsiter www icicipruame.com, Emall Id: enquiny@icicipruame.com
Central Service Offics: 2 Floor, Block B-2, Nirlon Knowledge Park, Westerm Express
Highway, Gorogoon (E). Mumbai - 400 063, Tel: 022 2685 2000 Fox: 022 26868313

Notice to the Investors/Unit holders of ICICI Prudentiol Balonced Advontoge Fund
and ICICI Prudential Equity & Debt Fund (the Schemes)

Hotice is hereby given that ICICI Prudentiol Trust Limited, Trustee to ICIC) Prudential
Mutual Fund hos opproved the following distribution under Income Distribution cum
(.cmllul withdrowal eption (IDCW option) of the Schemes, subject to availability of

ibutoble surplus on the record dote Le. en December 2. 2025*%

‘W drivw tha amanton ol sll the Members of Ganesh Infrsworid Limited (e Company™ 10 e Nofios

alle
P

TRANSCHEM LIMITED

1CIH: LOHZMHATERLCH91T)

gt Office: 111, Makes Chamsers Y, 1 Floor, i P, Wbl 01
Tal.- 022 4334 7000 Tabtax - 422 4334 7902

Emal

AITICE OF THE SECOND EXTRA-CRDINAR Y GENERAL MEETING FOR THE FINANCIAL

NOTICE torssy g taf e né s Crdnay Gonars et (EGIN of famsche Livso:

dlatd N 17, 2025 for Drdinary Genmml Mesting of the Company "EGM7
sochaduled on Wadnesday, December 10, 2025 at 4,00 p.m. through Video Confarancing (VC7) /
Othar Aucho-Visual Means ["OAVM?). The EGM Nolice has alreacy been dispatchod/ emailad 1o all
thw marmbers of the Company on 18, 2025 In due with the of the

Name of the Schemes/Plans Quantum of IDCW NAV as on
{t per unit) (Face volue | November 26, 2025

of 10/ each)™ (T Per unit)

Companias Act, 2013 ead with redevant rules INW Mombars are awaio that the Company
s oflenng rermote e-voling tacisty 1o its proposed 1o Do

ot the EGAL However, 10 enable the Shareholders 16 exerciss thes voting rights through remate o
woling facility or at the EGM through VC/ DAVM on an informad basia. the Company deams it
Eppropriate 1o bring the lales! factund position, &5 mensoned below fo (he notice of the Members
of the Comparny through this comigendum o the EGM Naotice ("Comigendum®)

Bubsaquent 1o the ssuance of the EGM Nabce. the Tound ermom | imformation
ul'ldM Item no. 1 and item No, 2 of the Explanaiory Stalamant pursuant io Section 102 of the

ol Equity Shares and Comvertbin Warnants comvertitle into
Basis In the EGM Motice. Accordingly. this

I TR PO b oo 50414 S i e o
hoca o

the Compamy) o 2282 wmibor
Iu prrephy e OA} Act, 2013 related o018
o, Yeraac e butisensm 1 wet ot m e Nocm of the EGAE Purmaa i e Miresry of Eﬂl-l"\' Shares on Praf

% Cresin

in baing issued 1o tha membens of the Company. This corfigandum shall form an
mwdmummwmwnmﬂwmmmmu EGM dated Novernbes 1T, 2005
The a8 given bolow

ooy, am rasiend
-u.m Eul(l"r W&'ﬂqnu aShirs Trvsalar Agert PRTA™) i o0 Fry. Newirber
1, 2095

ettt i
21w o i S Eechangs 5 BSE v [95E-1 o2 hnEM
Moten /5 Ao avalach on e weain of Malcos Setusbes Deposiory Lt [*NSOL")
Lt am

Whrpaars e e iTkoresd s b
NGOL i spspoirisi 1o, provie i pistiom 1t conveniy Me meetng Rrgn \‘C:.'\a\au g

wpenise i of Boiding e meting Mscugh V. eveting.
g vt Fusther, marsbest can o

TN il oy, T imatreciens fr ¥ o

1 th Hckica

1

uammwr-wmmmr.mrum»nmmvxumt—w
Deteniber 15, 20020 ha ]

Th Ramese o\t pernd corsmences on Hesnessisy, Decemses 17, 1004 0500 am
E5T) and ne corciate on Friciey. Decernber 19, 2005 0 0500 p o AT} The Ranmote e-Voing.
whi kb parriing beyorct DS00 pm (55T an Fridny, Dwermber 18 3625

1. The timokne n the table under tha haad “Objects of the Profarentiad Issue® on Page 6 and Page
12 of the EGM Notice shall read &s January 2026 1o June 2026 instsad of March 2026

2 The amount to be utilised for working capital shall road as Rs.87 44 02,400 in the table on page
& and Rs.17.57,75,200 on page 12 of the Notics. The revisod tnble shall read as under:

On page &

“The Company shall uliize the net proceads friom the Prefarential lssue (Le. total proceeds after

-dn.uam.nl of expenses retsied 10 the Proferential Issue, £ any) ("Net Procoeds”) 1owards:

Total Estimated | Tontative Timafine for
5L Ih. of lssue
1 —— fovniriat by N | Procesds
¥ | Towards Working Capital B7 ,44,02,400 January 2026 to
| Anquiremants Juna 2026

*Contingant wpon full subscription of offer within the atipulsted tme. Amount o be wtised in ull or
in praportion to the receipt of the issue.
©On Page 12

g 1 imvwiakia

The Cumwrp shall (tilize the net proceeds from the Preferentisl Issue (Le. total proceeds aftor
rednted to the Profovantinl 1ssue, f any) ("Net Procoeds”) iownrs:

and g-votng wser manal i Sharehoiders meadadie 4t the doankad sechen of
Wit guniing nard om o £ad at 007-4R36 TOON of seed 3 seguet 1 bl Sagee 5 Gudhale
{Earor Varager) & evptng@asdl som

Instuztoo

By Ot f e Boses of Dictors

For Tanschass Limitsd

58

Praca: Mustal Wstraja Harasdihar

Diate: Yovember 31, 3028 Company Sycretary
« eoe o

DAt ceuTS 1 o0 Caemgany S RTA T Total Estimated Tortative Timeline for
ek Py 81 No. | be Utilized of lssue
HATERS W T ke Dol Parcgar | (Amount in INR)*
htinicc e trog ' 1 Towarda Working Capital \7ET75200 | Janusry 202810 |
of e EGU | Requiremanis | | Jure 2006 |
" s Y wpon hal ‘alfer within the stipuatod time. Amount 1o be wtilised in fiull or
‘3fpdded o Ew Motice comverng the LGV nstructioss Yor atwndng 1 iy in fo the meeipt of the issuo
BB itbionsor b e i i meecubeaa | |3 Point 800 Page No: 14 of ihe EGM notice shall read as Fis 17 57 crores instead of As. 13 crores
e Do A 40 61 i woe i On and from the date hereal, the EGM Notice dated November 17, 2025 shall always b read n
8 easesliey qure, wilh this C which is also being uploaded on the wabsite of the Company

al www.ganashinira.com, on the wobsite of MUFG Intime India Private Limited at
wwwLin. mpms. g com and on the websits of the Stock Eschanges whoo the shares of thi
Company s bsted (www.nasindla com). All other contents of the EGM Notice, save and excopl an

amaonded | clarifed by ths Ci , shaill meman o
By Order of the Board of Dirsctors
For Ganosh Infraworld Limited
Dute : November 77, 2025 Ba
Kolkata Compary Secrotary Ol

« eoe e

epaper.ﬁnancialexpragwn’.. ®

ICICI Prudential Bolanced Advantage fund
j Monthly IDEW [
Direct Plan Monll\|y IDCW
| 111 Prudential Equity & Debt Funr.f
[ Monthly IDCW
| Digect Plan - Mont’nl\: IDCW

2295

07 |
2749

Q.07 |

45,31
72396

016
016 |
The distribution will be subject to the ovailability of distributable surplus and moy
be lower depending upon the extent of distributoble surplus ovailable on the record
dete under the IDCW option of the Schemes.
Subject to deduction of applicoble statutory kevy, if any.
or the immediotely following Business Day, if thot day Is a Non - Business Doy,
The distribution with respect to IDCW will be done to oll the unit holders/beneficial
owners whose names oppeos in the register of unit holders/Stotement of beneficial
awners mointoined by the Depositories. as opplicoble under the IDCW option of the
Schemes. of the close of business hours on the record dote,
It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).
For ICICI Prudential Asset Management Company Limited
S
Authorised Signotory

Pioce: Mumbai

Date ; November 27, 2025
NU L'lx"‘l!a’?[h:
To know more, cofl 1800 222 99971800 200 6666 or visit wwwicicipruame.com

Investors ore reguested to periodicaly review and update their KT details along with
their mobilie number ond email id.

Ta ncreose aworeness about Mutual Funds, we reguiery conduct bvestor Awareness
Progroms eoross the country, To know mere about it, please visit hitps:fswewiodpruome.com
ar mlt Mfa webs.u hnpsﬁ‘ww.aumlndm com)

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

P ] .. . Chandigarh ol
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